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No, BA 669 of 96 Dgte of
Present ¢ Hon'ble Mr,L.R.K.Prassd, Admini

fon'ble Ms Meera Chibber, JUdiJ
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UNIOw OF INDI A & ORS,

For the gpplicant 3§ Mr,NeC.Chakr aborty,

For the respondantss fire3:Lhoudhury, coun

0 R D E R

Meera Chibber, Jells

We nave been informed by
that gpplicant has OXered during the pe
the present CA has ngBBg abated,

24 - . In vieu of the above stat

asﬁgmeing abated, No order as to costs.
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